Regional Office, Yamuna Nagar Region 16

Haryana State Pollution Control Board

S.C.O. No- 131, Sector -17, HUDA, Jagadhri, Yamuna {)\“&:1‘;7 .
Website - www.hspch.gov.in E-Mail - hspcbroyr@gmail.com -Contact NGRSO Aesies

Dated: /10/ 2019

No. HSPCB/ YR/ 2019/ 3\ § Y
To
The Registrar General,
National Green Tribunal, '
New Delhi. (Email Id - rg.ngt@nic.in & ngtpb.pg@gmail.com)

Sub: - Submission of Action Taken Report - Order dated 18.09.2019 O.A. No.
730 of 2019 titled as Asha Devi, Sarpanch, Gram Panchayat
Bhagwanpur, Khand Chhachhrauli, Yamuna Nagar Vs. State of Haryana
and Ors.

Respected Sir,

In this regard, please find enclosed herewith the action taken report in the
above said OA No. 730 of 2019. The report is submitted accordingly for kind
consideration. It is undertaken to comply with the directions passed by this Hon'ble

Tribunal.

It is requested that the report be placed on record.
DA: As Above.

Regictfal Officer

V‘/Yamuna Nagar
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
OA No.730/2019

IN THE MATTER OF:
Asha Devi, Sarpanch, Gram Panchayat Applicant
Bhagwanpur, Khand Chhachhrauli,
Yamuna Nagar

Versus
State of Haryana Respondent
REPORT ON BEHALF OF HARYANA STATE POLLUTION CONTROL
BOARD IN COMPLIANCE OF ORDER DATED 18.09.2019

INDEX
Sr. | Particular Page No.
No.
\ 1. | Action Taken Report 15
r?_. Copy of order dated 18.09.2019 (Annexure-R/1) 6-7

. | Copy of order dated 30.09.2019 of Deputy Commissioner, 8

vyamuna Nagar (Annexure-R/2)
Copy of Spot Inspection dated 09.10.2019 ,15.10.2019 and 9-29

18.10.2019 (Annexure- R/3 Colly)

Copy of Analysis reports under Air Act and Water Act (Under | 30-44

Ground Water) {Annexure-R/4 (Colly)?}.

N\

Regional Officer},/
Yamuna Nagar Region
Haryana State Pollution Control Board

Place: Yamuna Nagar
Date:
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OA No.730/2019
IN THE MATTER OF:

Asha Devi, Sarpanch, Gram Panchayat Applicant
Bhagwanpur, Khand Chhachhrauli,
Yamuna Nagar

Versus

State of Haryana Respondent

REPORT ON BEHALF OF HARYANA STATE POLLUTION CONTROL
BOARD IN COMPLIANCE OF THE OF HON’BLE NGT ORDER IN
ORIGINAL APPLICATION 730 of 2019 TITELD AS ASHA DEVI,
SARPANCH, GRAM PANCHAYAT, BHAGWANPUR, KHAND,
CHHACHHRAULI, YAMUNA NAGAR VERSUS STATE OF HARYANA

MOST RESPECTFULLY SHOWETH:

A letter alleging that plywood units are being operated, adversely
affecting the health of inhabitants of Bhagwanpur, District Yamuna Nagar
was sent to Hon’ble National Green Tribunal, New Delhi (herein after

referred to as “NGT” by Asha Devi, Sarpanch, Gram Panchayat.

Bhagwanpur, Khand Chhachhrauli, Yamuna Nagar.

Wherein  Sarpanch,  Gram Panchayat. Bhagwanpur, Khand

Chhachhrauli, Yamuna Nagar allegation that industrial pollution is being
caused in village Bhagwanpur, Tehsil Chhachhrauli, District Yamuna Nagar,

Haryana on account of ply wood and chemical factories operating in
violation of environmental norms spreading diseases like typhoid affecting

70% population of the village.
Hon'ble National Green Tribunal vide order dated 18.09.2019 directed

District Magistrate, Yamuna Nagar and Haryana State PCB look into the
matter, take appropriate action in accordance with law and furnish a factual
4

and action taken report to Tribunal. Copy of order is attached as

Annexure-R/1.

In compliance .
una Nagar Constituted a committee of following officers

of Hon'ble NGT orders dated 18.09.2019, Deputy

Commissioner, Yam

as listed below:-
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1. Executive Engineer, Public Health Engineering Department,
Yamuna Nagar.

2. AEE, HSPCB, Yamuna Nagar.

Copy of Deputy Commissioner, Yamuna Nagar order dated
30.09.2019 is attached as Annexure-R/2.

In compliance of the order passed by the Hon'ble NGT in OA No.
730/2019 and Deputy Commissioner, Yamuna Nagar Order dated
30.09.2019 team has inspected the Industrial Unit in the vicinity of Gram
Panchayat. Bhagwanpur, Khand Chhachhrauli, Yamuna Nagar along with
the Sarpanch Gram Panchayat. Bhagwanpur on 09.10.2019, 15.10.2019
and 18.10.2019 and collected the Underground Water samples and Air
Emission from the stacks of the Industrial Unit. Copy of Spot Inspection
reports is attached as Annexure-R/3 (Colly).

Detail of the plywood units & Chemical unit in the vicinity of village
Bhagwanpur, District Yamuna Nagar, Haryana is as under:-
" 1. Krishna Plywood, Village Kharwan, Dadupur Road, Tehsil
Jagadhri, District Yamuna Nagar.
2. Jai Salasar Balaji Plywood, Village Kharwan, Tehsil Jagadhri,
Yamuna Nagar.
3 Tirupati Plywood, Village Kharwan, Dadupur Road, Jagadhri,
District Yamuna Nagar.
| 4, Vijay Plywood Industries (Old Name Dhiman Saw Mill), Dadupur
Road,Vill Kharwan, Tehsil Jagadhari, Yamuna Nagar.
5. Radha Krishna ~Wood Industries  (Plywood), Village
Bhagwanpur,KharwanRoad, Jagadhri,YamunaNagar.
6. J P Plyboard Industries, Kharwan Road, Jagadhri, Yamuna

Nagar.
7 Neelkanth Mahadev Plywood Industries, Village Bhagwanpur &

Kharwan, Tehsil Jagadhri, District Yamuna Nagar

Chem Wood Industry (Chemical Unit), Village Kharwan, Yamuna

Nagar.
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The Status of Industrial Unit in vicinity of village Bhagwanpur, Districe
Yamuna Nagar, and Haryana:-

Sr. Name of Unit | Consent to | Consent to |Sample .under Remarks |
No | Establish Operate Water/Air Act = =
Krishna ‘ HSPCB/Consen HSPCB/Conse 1.Ground water | The unit s | |
Plywood, | t/ nt/ sample report | operating |
Villzge 313127018YA 313127018YA no. 1491 after' ' |
Kharwan, MCTES5161421 | MCTO577941 dated obtaining ;
Dadupur Road, | Dated:16/03/2 | g 23.10.2019 prior |
Tehsil | 018 Dated:26/11/ | 2. Air emission | permission |
Jazgadhri, j 2018 valid up sample report | from Board‘
L District | t0 31.03.2028 |  no. 288 | i.e. CTE/CTO |
Yamuna Nagar | dated from the |
22.10.2019 | Board and .
show ' complying
parameters | under |
1 are within I Air/Water i
| limit. Act. {
Jai Salasar ‘ HSPCB/Consen HSPCB/Conse 1.Ground water | The unit is|
Balaji |t/ nt/ sample report | operating |
Plywood, 2840215YAMC 2840217YAM | no. 1493 | after |
Village TE2250678 CT03695221 dated obtaining {
Kharwan, ' Dated:08/09/2 Dated:03/02/ 23.10.2019 prior ’
Tehsil lOlS 2017 valid | 2. Air emission | permission |
5 Jagadhri, ‘ upto sample from Board |
" Yamunz Nagar | 31.03.2022 report  no. |i.e. CTE/CTO |
‘ 284 dated | from the |
22.10.2019 Board and |
| show complying
! parameters | under
| are within | Air/Water
l limit. Act. .
Tirupati ‘HSPCB/Consen HSPCB/Conse 1. Ground The unit is
Plywood, t nt/ water sample | operating |
Village 313127018YA 313127018YA report no. | after }
Kharwan, | MCTE5162151 MCTO577955 1490 dated obtaining |
Dzdupur Road, | Dated:16/03/2 | 3 23.10.2019 | prior |
Jagadnri, 1 018 Dated:26/11/ | 2. Air emission permission |
., | District a 2018 valid sample ‘ from  Board !
7| Yamuna Nagar upto report  no.|i.e. CTE/CTO |
; 31.03.2028 287  dated | from the
j 22.10.2019 |Board  angd |
j show complying |
; pParameters under ,
| are within | Air/Water
Vijay Plywood | HSPCB/Consen HSPCB/Conse 1. Ground ' The unit 15
Industries (OId | t/ nt/ water sample | operating ?
Name Dhiman | 2840215YAMC 313127017YA report no. | after |
Szu M), | TE1291580 | MCTO404414 | 1495 oty obtaining |
Dadupur | Dated:27/04/2 | 3 23.10.2019. | SElGE |
Rozd, Vill | 015 SgﬁdiOl/OT/ 2. Air - emission | permission |
4, inar}'/an, l Upto valid sample from  Board |
s . réport  no. |i.e. CTE/CTO |
Jagadha”, 31.03.2027 291 dated from the '
Yzamuna MNagar 23.10.2019 Board 2id
show complying |
Parameters under ‘
are — within Air/Water
\“m\lt.\_&t. -
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Radha Krishna _Hmm 1. Ground The unit s,
Wood _ t/ nt/ water sample | operating
Industries, 2840215YAMC | 313127017YA report  no. | after s
Village TE2057806 MCTO371705 1492  dated | obtaining ’
Bhagwa!ﬁpur, Dated:04/06/2 | 6 23.10.2019. | prior .
Jagadhri, 015 Dated:31/03/ |2. Air emission | permission
Yamuna Nagar 2017 valid sample from  Board |
upto report  no.|i.e. CTE/CTO |
31.03.2022 286 dated | from the ’
22.10.2019 Board and |
show complying !
parameters under J‘
are within | Air/Water |
limit. Act. ;
J P Plyboard HSPCB/Consen HSPCB/Conse . Ground The unit s
Industries, t/ nt/ water sample | operating
Kharwan 2840215YAMC 2840218YAM report no. | after |
Road, . TE2327504 CT05154870 1494 dated  obtaining
Jagadhri, Dated:14/12/2 | Dated:19/04/ 23.10.2019. | prior
Yamuna Nagar | 015 2018  valid | 2. Air emission | permission
upto sample from Board
31.03.2023 report no. | i.e. CTE/CTO
290 dated | from the
23.10.2019 Board and |
show complying
parameters under
are within | Air/Water
limit. Act.
Neelkanth HSPCB/Consen HSPCB/Conse . Ground The wunit s
Mahadev t/ nt/ water sample | operating ;
Plywood 313127019YA 313127019YA report no. | after ’
Industries MCTE6142570 | MCTO663886 1496 dated | obtaining
Village Dated:16/01/2 | 8 23.10.2019. | prior 1
Bhagwanpur & | 019 Dated:13/06/ .Air emission | permission |
Kharwan, 2019 valid sample from Board
‘| Tehsil upto report no. [i.e. CTE/CTO
Jagadhri, 31.03.2024. 285  dated | from the |
District 22.10.2019 |Board and
Yamuna Nagar show complying
parameters under
are within | Air/Water
limit. Act.
Chem  Wood HSPCB/Consen CTO refused NA The unit was
Industry, t/ vide no. inspected on
Village 313282118YA HSPCB/COT‘ISE 09.10.2019
Kharwan, MCTE5784449 | nt/ and found
Yamuna Nagar | Dated:20/12/2 313282119YA lying closed.
018 MCTO668177 The unit
9 established
2019 obtaining
Environment
al Clearance
required  as
per EIA |
notification |
14.09.2006. [
The Regional
office has |
initiated '
| I ——  [prosecution _
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action

notice

The
Appellate

closure
action.

agalnst  the
unit  under |

against  the
show cause

|
|

i
|
|

section 5

the EP Act;
1986. Unit [
has filed |
Appeal

before  the |
Appellate
Authority

closure and |
prosecution.

|
|

Authority has |
granted stay |
on the |

|

Observations:- The analysis reports of air emissions of above said units
(Sr. no. 1 to 7) shows the parameters are within prescribed limit. The
analysis reports of ground water samples collected from the premises of the
said units and nearby borewells shows no contamination to underground
water by these units. Copy of Analysis reports under Air Act and Water Act
(Under Ground Water) of these units (Sr. no. 1 to 7) are attached as
Annexure-R/4 (Colly).

The board has already initiated prosecution action against the unit

mentioned at Sr. No. 8. The Appellate Authority has granted stay on the closure

action against the unit mentioned at Sr. No. 8.

The report is submitted accordingly for kind consideration. It is

undertaken to comply with the directions passed by this Hon'ble Tribunal.

Regim/al Officerl

Yamuna Nagar Region
Haryana State Pollution Control Board

Place: Yamuna Nagar

Date: @ Y-lo-ofol T
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Item No. 32 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 730/2019

Asha Devi, Sarpanch, Gram Panchayat
Bhagwanpur, Khand Chhanchhrauli, Yamunanagr Applicant(s)

Versus
State of Haryana Respondent(s)
Date of hearing: 18.09.2019
CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON

HON’BLE MR. JUSTICE S.P. WANGDI, JUDICIAL MEMBER
HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER
HON’'BLE DR. NAGIN NANDA, EXPERT MEMBER

Application is registered based on a complaint received by post

ORDER

Allegation in this letter, which has been treated as an
application, is that industrial pollution is being caused in village
Bhagwanpur, Tehsil Chhachhrauli, District Yamuna Nagar, Haryana
on account of ply wood and chemical factories operating in violation
of environmental norms spreading diseases like typhoid affecting 70%

popg;gﬁon of the village.

Let the District Magistrate, Yamuna Nagar and Haryana State
PCB look into the matter, take appropriate action in accordance with
law and furnish a factual and action taken report to this Tribunal
within one month from the date of receipt of copy of this order by e-
mail at judicial-ngtvgov.in. The State PCB will be the nodal agency

for compliance and coordination.
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A copy of this order, along with complaint, be sent to the

District Magistrate, Yamuna Nagar and State PCB by e-mail for

compliance.

Needless to say that order of National Green Tribunal is binding
as a decree of Court and non-compliance is actionable by way of

punitive action including prosecution, in terms of the National Green

Tribunal Act, 2010.

List for further consideration on 15.01.2020.

: 'Adars_h Kumar Goel, CP

K. Ramakrishnan, JM

Dr. Nagm Nanda, EM

September 18, 2019
Original Application No. 730/2019
A
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ORDER

Subject:- Matter before the National Green Tribunal, New Delhi in OA No. 730/2019

titled Asha Devi, Sarpanch Gram Panchyat Vs. State Of Haryana.

The matter is pending before the Hon'ble NGT in the application of Smt. Asha
Devi Sarpanch Gram Panchyat, Bhagwanpur, KhandChhachhrauli, Yamuna Nagar. The
matter is regarding industrial pollution caused in village Bhagwanpur, KhandChhachhrauli,

Yamuna Nagar on account of plywood & chemical factory unitsoperating in violation of
Environmental laws.

In compliance of Hon’ble NGT orders dated 18.09.2019 in the above matter, a
committee of following officers is hereby constituted for investigation in the matter and to
submit the report within ocne month time positively:-

1. Executive Engineer, PHED, & Division-1, Yamuna Nagar.
2. AEE, HSPCB, Yamuna Nagar.

ot 271-03.2°\4 Mubd bar

Deputy Commissioner,
Yamuna Nagar

Endst. No. 2802 ,0639 0Y Dated: 30../09/2019
A copy of above is forwarded to the following officers for compliance:-

1. Executive Engineer, PHED, Division-I, Yamuna Nagar
2. AEE, HSPCB, Yamuna Nagar.
3. Regional Officer, HSPCB, Yamuna Nagar.

Mubod o

Deputy Commissioner,
Yamuna Nagar
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,.,f:f,ll"fs?:w - Regional Office : 1:1
== Haryana State Pollm ~l=ri:m[lu!TB Eﬁ_ﬁ; ®
‘ﬂh. ton contro oar

WP SCO No. 131, Sec-17, Jagadhri (Yamuna Nagar)

E-mail : hspcbroyr@gmail.com g
SPOT INSPECTION REPORT '
1. Name & Address of Unit : Ml;(’ “é_%woo ¢l ,Juom,f/z.p,( 1
_ ' —Blhagiuguful, Tag Llofs Ypuuumt poges ¢
2. Location Do Tlef_ Po,q QQM is
2)Right ?Mm.x <f
_ 3) Opposite _ Eaucl i
3.  Name of Owner/MD/Partner/Director - : b\. a Mobile No.
4. Date of Inspection : C\\\o Qo H
5. Date of Commissioning of the Unit : &&-\-&th—ﬁh@d bt Mmooty U o LM
6. Product . : __FMCA&W
7. Raw Material used » : ~(}6€’:\’Qﬂtm2 - g
8. Manufacturing Process in brief S
8. Source of Water Pollution S I
10. Status of ETP/STP with details, if any - _/ |
(1) Components of ETP/STP N | / B
11. Source of Air Pollution o /
12. Status of APCM with detail /
13. (i) Status of DG Set : / -
(ii) Acoutic Chamber provided or Not . / o
14. Whether Complying HWM Rules or not - / )
(i) Whether Board displayed or not S / N . o
(ii) Storage pit provided or not D _Uuat EQ%e b 04 WMt ET -
15. Pollution/Non-Pollution : : / _
16. Sample Collected or not : / S
17. Cess : / et
a) Total No. Tube well : / A M l.e/c)s/mf_;&,” Q,Q_ S
b) Discharge of each T/Well : 1 r e
¢) Running hours of each of Tube well
d) Date of Commissioning of Tube well : /
e) No. of Workers RN (
18. Rem W/S—&J(C/ U,bb{f/' ey IU-%—QQQ 9 0o+ q‘/}o /,34)/7

P b,./.Of Mot Vutr e3ebblod) (yiliout Eyuifomecdeld cvo se B
i Aogjwifiee) 3he) ELh Mo«l-f% Lotoy M -9-Don g, P etivmg
altou’ M——QQ%QGLQ hoom Pt ete of Aga et o Wead £

(NojReb-of- yuur 2020 ) ' Sign%ﬁ?lﬁpecﬁon

Sign. of Representative of Unit

Present at the time of Inspection of Unit Officers of the Board
Name / : ' Name_ R A M A T 72U

B A2
Mobile No. / ‘ Designation 14& &
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1.
12.
13.

14.

15.
16.
17.

18.

27

Reglonal Office :

gitamom T yguor frewr |9
Haryana State Pollution Control Board

SCO No. 131, Sec-17, Jagadhri (Yamuna Nagar)
hspcbroyr@gmail.com

E-mail :
N SPO‘{INSPECTION REPORT
ame&AddressofUnit ? M“ ’.ICU' ;?Q,Q),GS, B@—/Qa_n P,QuLuO"oci
Locatio L bheswan, Jag ollos s L/au;wuf\}aau,{
) : Niet___ofou Lo o
2) Right (_?ﬂ,u neand

Name of Owner/MD/Partner/Director
Date of Inspection

Date of Commissioning of the Unit
Product

Raw Material used

Manufacturing Process in brief
Source of Water Pollution

Status of ETP/STP with details, if any
(I) Components of ETP/STP
Source of Air Pollution

Status of APCM with detail

(i) Status of DG Set
(ii) Acoutic Chamber prowLideﬂ,rN’GF

Whether Complying HWM Rules or not
(i) Whether Board displayed or not

(ii) Storage pit provided or not
Pollution/Non-Pollution

Sample Collected or not

Cess

- a) Total No. Tube well

b) Discharge of each T/Well

¢) Running hours of each of Tube well
d) Date of Commissioning of Tube well
e) No. of Workers
Remarks

: A&MMMAM{T_MODM No.
9B l2o|qG ., fedtuel

C Betueled

3)Opposite__ R ar ol

fobgolff (Febdels)

. ROy Rors of

. _oSe foce ll!%u/\a/i_

; iM'-) Fyu.&!#’:} éga&
. Laed tw_Dencefiic epttrnt] Bo [ Log

SR

T‘FH (o Lac K (o0 [L)
Cuclove SebedaiA  wiiw APH
JCc Ky h

)

fop,
n A
A {_1 ’
M M&l)—l‘«u
Cotllosted fd aSouvd (vgilet

T L be it X0

[&wep IC/U;/ oldf_

C ot

(Z&mﬂ/

o SZm'd U{_uf (ol /wuewq/ oL Q//s /23/7

—

Sign. of Representative of Unit
Present at the time of Inspection of Unit

Name

Mobile No.

SIanof/the Inspection

Officers of the Boary
Name___ [ 4 yu MJ/Z‘:—L&Q‘&
up Dé;lgnaﬁon AEE
A
ey o G aat . .u
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ﬁ Reglo.nal Office :
e ' gfamon o wgEor o |
aubhs | Haryana State Pollution Control Board
|2 = SCO No. 131, Sec-17, Jagadhri (Yamuna Nagar)
4 E-mail : hspcbroyr@gmail.com
SPOT INSPECTION REPORT '
'. Name § Address of Unit TP P 0y Roesid Toolutdis of
‘ Bkaqi.uau?u/\ Mol Mol el
«. Locston © 1) Left O?wm
2)Right W o eitagno d
3)Opposite__Re g ol
3 Name of OwnerMD/PartnerDirector s +'dond . £3. Mobile No.
4. Dateof Inspection 2 qllelde1 g
S Date of Commissioning of the Unit Mok Relb
& Product x Ega B o es
7. RawMatarial used : : : eoired [
8. Manufacturing Process in brief Wevel-> (w30 AJyiugs PRe99ud Flutl »
9 Source of Water Pollution Weol tu DesteQ Lic s;{,;,(,wu Roile)
10, Status of ETPISTP with details, if any ST
(1) Components of ETP/STP C W
11. Source of Air Pollution . _Boze® (1 PR
12 Status of APCM with detail pu (I oy fome St QI .
13 () Satus of DG Set DToKUA ot
(#) Acoutic Chamber or NGt BRow elod 3
14, Whether Complying HWM Rules or not N A
(1) Whether Board displayed or not N LV
(%) Storage pit provided or not S
15. Polluion/Non-Pollution : WA (Ropud teatel Rauple (@ {Letiod
1. WWM : Yyt =
17. :
-a) Tdamo. Tube well D _OWuTuboweo
b) Discharge of each T/Well laow lu.ujm
<) Running hours of each of Tube well S el
d) Date of Commissioning of Tubewell = _—
€) No of Workers (28 veg )
18. Remarks ' ] 1 JEQLS.D@

PHEL, ow ?! lo]22] ¢
'\ L]

Derdagl Lite Cf 0 ik,
4 ]

> 1 'elo o Sebhur Jauld
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Regional Office :

: "-MRVANA STATE
w L : Haryana State Pollution Control Board
| % SCO No. 131, Sec-17, Jagadhri (Yamuna Npgar)
iy E-mail : hspcbroyr@gmail.com
SPOT INSPECTION REPORT
1. Name & Address of Unit WS huwa Polysoed
; 1 J | o
2. Location et sPem laud
2)Right___ P21, 1usensd
3) Opposite @ g d
3. Name of Owner/MD/Partner/Director : ¥ y Mobile No.
4. Date of Inspection 29 [18] &0)9 73 A o
5. Date of Commissioning of the Unit j'\;o '( 1D\ B
6. Product . % 25 Rocs o
7. Raw Material used  Yoies | fose | foce o d wr
8. Manufacturing Process in brief -y o e S ST AR M&. IS '—Hﬁ |
9. Source of Water Pollution N o Bo
10. Status of ETP/STP with details, if any )
(1) Components of ETP/STP o Apyh (QoleC Kal / h’)
11. Source of Air Pollution TR (T et #AM_MF Ro,bacl kK (€
12. Status of APCM with detail ; \ [ S [ "‘9
13. (i) Status of DG Set ;D _ AoV ~
(ii) Acoutic Chamber p?bviued/t)rr—Not" - PRowids 9 3
14. Whether Complying HWM Rules or not P NA
(i) Whether Board displayed or not : NMA
(i) Storage pit provided or not L _ND
15. Pollution/Non-Pollution c_Na
16. Sample Collected or not : MMM_
17. Cess : :
. a) Total No. Tube well O wuTulsous L
b) Discharge of each T/Well Coon Y U'del o] Lo
¢) Running hours of each of Tube well R olu,
d) Date of Commissioning of Tube well o ot e
e) No. of Workers Lye bgg;)
L ' : { oo fulone s

Remarks DAk gante] MUK Usa R (UQpO
MM‘.M&,SDF; PHED . (neled 980l tiyaded Ca 01429
Qud Seuddo Lol fet oluaylot + Ui WMM&&:IM%A

Sign. of Representative of Unit
Present at the time of Inspection of Unit

Name

Mobile No. //

.

Meed90g iyt o} Doweodlhic Qi

Sigp<of tﬂe Inspection

fficers of the Boarg

Name_KAMACT 1. Guogily

A
Designation __ ACE

"Nl

.

. S
el e - SRR
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N 'x‘
S - Reglonal Office : “
T FRATT T wwer P e o;
ﬁ Haryana State Pollution Control Board .
N P SCO No. 131, Sec-17, Jagadhri (Yamuna Nagar) 8
E-mail : hspcbroyr@gmail.com
SPO INSPECTION REPORT Y
1. Name & Address of Unit ¢ Meelpodts matia cday Loy pyomed Fuolsote.
W ol ! IS N%i—
2. Location 1) Left £y Beves,ef
2)Right __$aline o by o
3) Opposite 'Paqd M
3. Name of OwnerMD/Partner/Director Mod Kinoe R Mobile No.
4. Date of Inspection q \b\ﬁo\ ‘1
5. Date of Commissioning of the Unit : M,Qol 9
6. Product . Py Boes ol
7. RawMaterial used : O,%b,, wlelt
8. Manufacturing Process in brief : %@_&M%_%;Mmﬁ_'__
9. Source of Water Pollution : _ggkqoi -053 Douutiic O Ref led
10. Status of ETP/STP with details, if any ;
() Components of ETP/STP y\JPH
11. Source of Air Pallution chAQLQ»/ ( YTPH)
12. Status of APCII with detail 2ofeia bl toltt S0
13. (i) Status of DG Set S To Kup
(i) Acoutic Chamber promw 20wt oAsdl
14. Whether Compiying HWM Rules or not N
(i) Whether Board displayed or not NE-= ]
(ii) Storage pit provided or not NA _
15. Poliution/Non-Pollution ’ ’
16. Sample Collected or not Yel, 330Undtyatel Ronfle (a0 lotdoo
17. Cess .
@) Total No. Tube well : sloUTuelposedl
b) Discharge of each T/Well |y020 \cu Lt
c) Running hours of each of Tube well ~u i d u:g .
d) Date of Commissioning of Tube well Vo — v
e) No. of Workers : T 2V"Vosr)
18. Remarks C St el Vi yyat

QQQ!ESQQM, SO, PUTD N\ cwd\— Oémv’iolaolq msﬁom wam?&o-uw.

Sign. of Representative of Unit
Present at the time of Inspection of Unit

Name__:é—u.u:'f \(U-"”"?_

Mobile No.

—

Sigl;’}i’é{ev Inspection
Officers of the Board

fw/jpé Name {‘(’A‘NHLJ”!/MF(//
F /‘/E L, Designahon 6?8; ;

2 Y

S L ek
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1. Name & Address of Unit

2. Location

Name of Owner/MD/Partner/Director
Date of Inspection
Date of Commissioning of the Unit
Product
Raw Material used
Manufacturing Process in brief
Source of Water Pollution
10. Status of ETP/STP with details, if any
(1) Components of ETP/STP
11. Source of Air Pollution
12. Status of APCM with detail
13. (i) Status of DG Set
(if) Acoutic Chamber provided o Not—
14. Whether Complying HWM Rules or not
(i) Whether Board displayed or not
(ii) Storage pit provided or not
15. Pollution/Non-Pollution
16. Sample CollekisdoFnet
17. Cess
" a) Total No. Tube well
b) Discharge of each T/Well
¢) Running hours of each of Tube well
d) Date of Commissioning of Tube well

© ® N O OB W

SPO{INSPECTION REPORT

: R&daa K3:8bnq woed IAQU*&%’@/J

Regional Office :
FREmT T wewor fRE |
Haryana State Pollution Control Board

SCO No. 131, Sec-17, Jagadhri (Yamuna Nagar)
E-mail : hspcbroyr@gmail.com

C Vi -QLag0an | Yaiuwa MOLES
. 1)lef__ofeu (aucl /
2)Right___ g@e . laud
3) Opposite Road
Ray o9 b Wuuset, Paituol MabieNo.
l’mmm
mq FISC &
p.«cttbccnxd
Cads | Voows |Face . (o ol ‘
[’o)m__\/(o}kgd/ou\um% feeQl'vs > @W’Bf
D __uRed tu Duuwewcj Boiley -
. MR
s

. _Bolleg  €27PH)

Mmu M oy lone duut GOOredR

u?&o\-«\/f’[ <
P2 i eto o 3

NP

e

VE

Vauplo ot Blousd Lates (ol theo]

c bwuTulasuse 20

looentebitsldeus
2~uUluld e,

—

R

e) No.of Workers (3.5 vasr) o
18. Remarks The 34,0 d Qust was fuﬂ,!quof Pu Q/,m! 20/
ovd ey uan ol tha Just b oudclo d  B054'c 19 LS ..
0 Aoua H'c {0t 40 s g4<of AQuarple (@ llrefed o°Sow 9
40 Ho.
| Lope.
Sign. of Representative of Unit Sign.of the Inspection
Present at the time of Inspection of Unit Officers of the Board
Name / 4/ w2 Sy Name__KArA LT 7 161/
gD e
Mobile No. // T SPE, PH Designation___ A€ ¢

L
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Reglional Office :
\ U [~} . Haryana State Pollution Control Board
[ 7 4 e SCO No. 131, Sec-17, Jagadhri (Yamuna Nagar)
w4 E-mail : hspcbroyr@gmail.com
SPOT INSPECTION REPORT
1. Name & Address of Unit i ;
; ' s ‘ %)
oAt . Dtet__00u Roce ol
2JRight__P44, Boar o
3) Opposite_£.4 g c
3. Name of Owner/MD/Partner/Director D Byl ol Mobile No.
4. Date of Inspection . Q UEJ 1 90/ 9
5. Date of Commissioning of the Unit : “ &gé 20 (¥
6. Product : Roesid
7. Raw Material used ' : _(p30 | faco [Vee wel
8. Manufacturing Process in brief : faS0 ZCa-ZéZ ALyiug 5 f&r&ﬁ___n,ﬁ_———"d boo ctn
9. Source of Water Pollution g 3,5 div_ Dousofitr %4 wt| Bollel
10. Status of ETP/STP with details, if any :
(I) Components of ETP/STP : NA
11. Source of Air Pollution - TEH (]S laCc Kae '/[-?/J
12. Status of APCM with detail : MW T
13. (i) Status of DG Set —_— e h <
(i) Acoutic Chamber pr Y
14. Whether Complying HWM Rules or not v
(i) Whether Board displayed or not : 7’U 2
(i) Storage pit provided or not :
15. Pollution/Non-Pollution : ja&,_%m.d_uz&_ﬁagdg_&m;
16. Sample Collgct A :
17. Cess :
- a) Total No. Tube well : : OwuTubeueeld
b) Discharge of each T/Well : Jojoco L] i
¢) Running hours of each of Tube well Zr‘-‘\ hout |dos .
d) Date of Commissioning of Tube well :
e) No. of Workers _/m;)
18. Remarks . The 8a.d bust Wak (uphe oo Mp o
PHcP ou 1[/0A9e/9 M&A (e ll2tieag
tuandc fof  Powiopic ) sdtd o
ign. of Represejtative of Unit z / Sign mmmum
) . Officers of the Board

resent at the ti

e of Inspection of Unit

Ittt Lugh e Kostds F-Curaty,

% _F.S'PC'I F ﬁ&”f) Designation ) A e a R

k-
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Regional Office :

gigmon T ygEor o wg
Haryana State Pollution Control Board

SCO No. 131, Sec-17, Jagadhri (Yamuna Nagar)
E-mail : hspcbroyr@gmail.com

SPOTINSPECTION REPORT

1. Name & Address of Unit

2. Location

Name of Owner/MD/Partner/Director

Date of Inspection

Date of Commissioning of the Unit

Product

Raw Material used

Manufacturing Process in brief

Source of Water Pollution

10. Status of ETP/STP with details, if any
(I) Components of ETP/STP

11. Source of Air Pollution

12. Status of APCM with detail

13. (i) Status of DG Set
(ii) Acoutic Chamber provided or Not

14. Whether Complying HWM Rules or not
(i) Whether Board displayed or not
(ii) Storage pit provided or not

15. Pollution/Non-Pollution

16. Sample CW

17. Cess
- a) Total No. Tube well
b) Discharge of each T/Well
¢) Running hours of each of Tube well
d) Date of Commissioning of Tube well
e) No. of Workers
18. Remarks

© ® N O s

Mr VITaY mwmd Twolad ¥of
\'ULMQM C!aqO(}A.w "IQMLUNNOJ’!/L

: et POy ood

2)Right % Giiaoase]
3) Opposite ad

Unoey hupte KD Mobile No.

Alp) Do1q  (g-le~leja)

12 hblzou

o(é&Ld l
toso |fale [Veenws /(2099
(o8¢ >P@i,dp~\ PO IT) QWZJLU‘7 ('r’uuﬂﬂv
USed 1'u Dopt e E uuw,u/ Boi Rt
bR
’NB -

. TEA( S0 lac Klal |18

wy Mtoy Lot gobolokd

7

2 xo\AV A

P2esurele o 3

el

UL

A)A

%w Watel Aawple (ofhitod

20 aT0r L\DU_L‘QL'
e f

L

loone el ot

2\ W jd~

LZLUM)

~

\ i d_Q

2 oel Bowsel walet (ollepted Joud to fak

SpE PHED Al laer |

M&WMM He Aol LE
J-;U—(J.u,d"

'/ﬁﬂfzm o~

DoutoQ ¢

Sign. of Representative of Unit
Present at the time of Inspection of Unit

Name //
Mobile No.

R

% , slgn.% Inspection

Officers of the Board

PSS, CPE yame KAnaacd 1O VGy

VH A Déélgnation AE e

v Lot P . ‘
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.
12.
13.

14.

15.
16.
17.

18.

Sign. of Representative of Unit
Present at the 7:9 of Inspection of Unit

Name

Mobile No.

34
Reglonal Office :

TRAET T wgwor frE |
~ Haryana State Pollution Control Board

SCO No. 131, Sec-17, Jagadhri (Yamuna Nagar)
E-mail : hspcbroyr@gmail.com

Nerme & Addrececr L SPOT INSPECTION REPORT
nit DT, Scalrey  Balap 00ywond
Kuehwign 13 ceg dbuv\—-‘ = ‘!Cu,ww pog e

‘Location
1 1)Left_o(’e,u LLLLLol
2)Right __ @y 1315 of
3)0 it EO !
Name of Owner/MD/Partner/Director : ppod s; : «a d R
Date of Inspection . \ S\ Io | e | q i e
Date of Commissioning of the Unit . e L Q).o 1 (,
Product 3
Rawilj\:at ial ' : PJQ% 4 d
erial used P fo8 0| face|Vetmel, pnesno “f [,
Manufacturing Process in brief : 8.0, ey PINS-N foltys oS-
So i .
urce of Water Polll‘mon D _Wwedfubeopiettic ELLH,UJJ QmDJJ
Status of ETP/STP with details, if any S NI
(I) Components of ETP/STP S
Source of Air Pollution C TEH(as Lo (el [LA\
§mms of APCM with detail P Clypl Gue Sohotaok? tu e APH -
(i) Status of DG Set 8 <?> Ky - =
(ii) Acoutic Chamber provided or Not © Onpsirrldo d 3
Whether Complying HWM Rules or not g v A
(i) Whether Board displayed or not DA
(i) Storage pit provided or not : Al e
Pollution/Non-Pollution : xPnu.lMJ ot AR 0ulliiom (8 ﬂ’ pde 9
Sample Col@edﬁet'
Cess
@) Total No. Tube well 0w wTahourte

- lefow le)le ] atn
C 29080

C e Boltd Oust (062 l'ug,!;ec.ted O u:/bl?,cy?
i (SM'LZQ (000 eied . (o, of

b) Discharge of each T/Well

¢) Running hours'of each of Tube well
d) Dateof Commissioning of Tube well
e) No. of Workers

Remarks

T gpc PHED o W19

_alousio
(}7) Leh Fé ,h/{ ?

Sign,6f the Inspection
Officers of the Board

Namé’ WAMBLTITL v

£ =
Designation _ p’r%(.?’

7

P u_'f-"- v ' s il ' ; e . i e
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il : . / Reglonal Office :
g\ |7 ] e b Haryana State Pollution Control Board )
N s : - SCO No. 131, Sec-17, Jagadhri (Yamuna Nagar) rd
How E-mail : hspebroyr@gmail.com ar)
% SPO INSPECTION REPORT em
1. Name & Address of Unit BZ!SQM!E! med
2. Location bo1)Left Lcu,_ol' 9
 2)Right_ P04 100 d : B _
_ 3)Opposite_ "Ro.q o k. , =
3. Name of Owner/MD/Partner/Director 5 _Bg‘\:{ Bl e T | aQ __ MobileNo. -
4. Date of Inspection - : _;L;;l_(_qL&a\ 9 -
5. Date of Commissioning of the Unit D WU Lo | R : -
6. Product P d . -
7. Raw Material used Mw | (oo | \QlQ‘Q e wm 4 t s -
8. Manufacturing Process in brief | ( i ;R ve EL'\ 3
9. Source of Water Pollution N A . f !
10. Status of ETP/STP with details, if any SN A : :
(I) Components of ETP/STP AA.
11. Source of Air Pollution "T"cH Cdo Lot Ria 0 Ih&}
12. Status of APCM with detail MJJ..Q, CA_\ Q,QW a8 + ZQ_MLEM_ )
.13. (i) Status of DG Set D0 Wuh .
(i) Acoutic Chamber provWNeP )
14. Whether Complying HWM Rules or not Na
(i) Whether Board displayed ornot Ng
(ii) Storage pit provided or not ALY T
“15. . Pollution/Non-Pollution Y8, M8 ouustlon Rquihl (@Mobacf
16. Sample Coleetéd or-pet— Yel
17. Cess .
- a) Total No. Tube well oonTube w2l
b) Discharge of éach T/Well Voroers EAL|[Le
¢) Running hours of each of Tube well Ul ol
d) Date of Commissioning of Tube well L2 e
e) No. of Workers (UoMeLs)
18. Remarks e soutdl Vu'd Wi § LOE

PHED own Ls\\o\'zom Aaubee ol  prz Ountoby Caglresed W@mﬁ o

A&_%’i owo.fgmg :

Sign. of Representative of Unit

. Name

Mobile No.

Present at the tinyf Inspection of Unit

/é,
Sign. ofthe Inspection
Officers of the Board

Nams_ M8 (71 70y 4 by g
Designation A‘E’U

; e E : 5 el . s
v b P ¥ S R AL 5535 . i
\ o N i 3o o R S i SRS - wt HERRE et T - AR
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Sign. of Representative of Unit

Present at the time of Inspection of Unit M
/ - ":M) SDE  Name KApat TIT L) ar6ayy

Name

Mobile No. / e
T a

\ A
A 36
K\
: E— | _
ﬁ‘ﬁ:ﬂ—m Regional Office :
A\ | 7 T Haryana State Pollution Control Board
| /4 \ 8 SCO No. 131, Sec-17, Jagadhri (Yamuna Nagar)
q E-mail : hspcbroyr@gmail.com
mw
1. Name & Address of Unit : Ne.ol Kot h Wlakq Aoy Pt povod Tuditgn
' 's» Pt i ‘fa&w«? Mogos
2. Location © 1) Left v A
2)Right ' s a pols -
3)Opposite__—  Roa o - '
3. Name of Owner/MD/Partner/Director Y AN ool Mobile No.
4. Date of Inspection : A d o} 20 | 3
5. Date of Commissioning of the Unit : qu\ q
6. Product : f/QJ* a5, ol
7. RawMaterial used ' . PIPoyloy s
8. Manufacturing Process in brief : faiza{): 0032 Casie d%ﬁu > fW]'L;{ S Hw&i Po et
9. Source of Water Pollution ©_wfeolitu Douwgb'c Q%]W,LLL,LI‘/ Bafled
10. Status of ETP/STP with details, if any ; Jop )
(I) Components of ETP/STP 5 W e
11. Source of Air Pollution - BniLe? € T PHD
12. Status of APCM with detail Ly cloiup Se{peta =t Wit APH -
13. (i) Status of DG Set : S\yoKrUA 5
(if) Acoutic Chamber prolvidéd or Net— : Phousche 9 3
14. Whether Complying HWM Rules or not 3 MA
(i) Whether Board displayed or not :_wh
(ii) Storage pit provided or not A
15. Pollution/Non-Pollution
16. Sample ColW
17. Cess
- a) Total No. Tube well
b) Discharge of each T/Well /
¢) Running hours of each of Tube well — A-blld b
d) Date of Commissioning of Tube well =
e; No. of Workers . L dreg-)
18. Remarks W_gwﬂm%ﬁ_bg

PHED, 0w 15|10]delq & WM_M_&MLM&“Ma
Late f-ﬂ_ QualMlZ :
: Sig%o Inspection
cers of the Board

P/‘M:p De&lgnation ﬁ@é‘"

f?fi‘.f" " ki , : 5
e g Y ol el " L il SRR, |t
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//
Sign. of Representative of Unit
Present at the time of Inspection of Unit
Name et

Mobile No.

»

==

Wouguwisy A’De,f’ﬂw Gy /m
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-. _@;ﬁ_ﬁm , Roglonal Office :
- edws Haryana State Pollution Control Board
A\ | /4 SCO No. 131, Sec-17, Jagadhri (Yamuna Nagar)
: E-mail : hspcbroyr@gmail.com
SPOT INSPECTION REPORT
1. Name &Address of Unit Rac}( bka K 3i8hwe (weood Trusliundiser
1
2. Location D e ___0len Lo d
2)Right __ OLlou (e
3)Opposite___ Po q d
3. Name of Owner/MD/Partner/Director : Qg:"‘ g% Wouas 008 |94y, Mobile No.
4. Date of Inspection 2 141 10\ 2219
5. Date of Commissioning of the Unit : » * 2l Q01C
6. Product : POy Rocrd
7. Raw Material used : _Cade|Ueoro /”pde , s
8. Manufacturing Process i brief = 00 Fu b
9. Source of Water Pollution Lood tw_Dowethc opblueu] Rolles
10. Status of ETP/STP with details, if any N ; ;
(1) Components of ETP/STP WP -
11. Source of Air Pollution Rt 29 “CRTPH)
12. Status of APCM with detail 3 4 (AL s
13. (i) Status of DG Set L _ D00 KA =
' (i) Acoutic Chamber provi : A
14. Whether Complying HWM Rules or not 3
(i) Whether Board displayed or not K Ap -
(ii) Storage pit provided or not :
15. Pollution/Non-Pollution Byl Yueted ! do 0409
16. Sample Collected Grnot— Catloee 9 ‘
17. Cess
- a) Total No. Tube well o o Tlehoue Ll
b) Discharge of each T/Well [ogcruo. bbt//lb( g _
¢) Running hours of each of Tube well 70, Lw!cw, , e -
d) Date of Commissioning of Tube well — Fslr T
e) No. of Workers (7YU°3“) g
18. Remarks  Tlhee ¢

T4

i

3 .
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1.
12.
13.

14.

15.
16.
17.

18.

"Location

| _Cunelpfis

Eﬁawrrwugywﬁqmaa—g .

; Haryana State Pollution Control Board

38
s Reglonal Office :

SCO No. 131, Sec-17, Jagadhri (Yamuna Nagar) e

Name & Address of Unit

Name of Owner/MD/Partner/Director
Date of Inspection

Date of Commissioning of the Unit
Product

Raw Material used

Manufacturing Process in brief
Source of Water Pollutizm

Status of ETP/STP with details; if any
(I) Components of ETP/STP

Source of Air Pollution

Status of APCM with detail

(i) Status of DG Set

(ii) Acoutic Chamber prm:-Net"
Whether Complying HWM Rules or not
(i) Whether Board displayed or-not
(ii) Storage pit provided or not

.Pollution/Non-Pollution

Sample Collected or not
Cess

- a) Total No. Tube well

b) Discharge of each T/Well
¢) Running hours of each of Tube well
d) Date of Commissioning of Tube well

E-mail : hspcbroyr@gmail.com

3) Opposite G d

AMJAJ 67@\42

Mobile No.

. __lq,/’l //90/9

e) No. of Workers .—-6;‘9 )MD/S

Remarks

M.ai@/\ oZo/§

'ﬂ&mn a8d

(gg. Q /ﬁz,@e / [fe._e/ud_ lt,‘,’

{

Bo| tal

Te5 ‘C*/f ZeC Kice [ )

Mu M c,ucfm o&d/— f@%

I8 KB -

3

wn

A

7.0 v il

anle ] 2] Cudfin [olliries

turv-Tobo weol

[fio—w £y 4‘/7»/4-4

Z—H 'l—!/ob-

' Py a0/ 0u 5

WL;MM
&MW b’l )41??-— LB oy JM&MJ’&;; C;’Zﬁg é.g_é, ggy_ ﬁ

Sign. of Representative of Unlt

Nama

Mobile No. /

Present at the time o/flnspoctton of Unit

3 ':vlf];";?@f.\m 3 ’

Sign s hzwactin

Officers of the Bqard

Naméw (kamac 7 1 e M 6#
pégignation flco )
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HARYANA STATE POLLUTION C

'2\)"1 39

Anncxure-A

ONTROL BOARD

MIS VIJAY PLYWOOD it 1% g

General Information of unit

-

DADUPUR ROAD Kb~
Name & Address of the unit JAGAOHRI
Email id of the unit/occupier ™ —r— Upyay Poy oo cryA-lopi Lot ¢
Telephone Nos. — C' q (? Lo X 165 Y
Fax Nos.

=

Date & Time of Inspection

Category Unit

Type of Units

Size of unit based upon investmcng cost of Plant &
Machinery

Name of the representative of the unit with
designation present at the time of the inspection.

Name of the DhectomWrgpﬁﬂe#/—

Manager/Occupier etc.

Detail of products/by product manufactured
(with capacity of installation & quantity per annumy)

Detail of Raw Material used (with quantity per annum)

Manufacturing Process (in brief)

; inery i involvi i . PRosg maclv'us
Detail of Machinery installed involving polluting process:

Date of Commissioning of the unit
Status of Consent to Establish
Status of Consent to Operate

Status of Authorization under HWM Rules.

Air Pollution

Sources of air emissions from process of unit including
fugitive emissions with type of Boilers/Furness,
capacity & stack height.

Status of online monitoring System (Stacks/ AAQ)

if applicable

od ——
I
e

\|10] 2019

: Red/Ortdnfgge [foretin

: 17 Cat./Setiously Polluting/ OIM

: Large/ Mcd‘u{/;mall

. Maanak pand L1534 .

: PAJd»%O e, O‘

. Woed]

wosd S pAe-> feelvg > Broag-> Fiusk

5 &bted w4
Folpteu' vl

INC

i4

(20 Lk (D)

fok
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3. Detai _ ' -
efaxl.s about deviation in the details/ stack of Ajr ws VtJAY ool U :
emissio : i :
BOaId‘; n/ type of fuel if any already provided to TF H 640 CK DADUPUR ROAD Kh@ -
JAGAUIn,
Detail of Stacks/ Chimneys/ Vents ‘
. 9 ‘QS
5. Whether Height of all stacks/ Chimneys as per norms ({@3
. M.A
6. Capacity of D.G. 0
pacity o Sets N— 3 ag&““f\ '
7. Stack height of D.G. Sets above .
.G. programme and : l1~€,g
whether as per norms
8. Status of Acoustic Enclosure on D. G. Sets Y ol ’ b?.@ wicl 9
3. Noise results of DG Sets Monitored during inspection Vel
N ‘ |
10.©  Type & Quantity of Fuel used ' : Hg D

(Separate for each source)

1. Status of Air Pollution Control Devices (APCD)

\Ww |  Raguwites]

\yfﬁflded orl\?sg | : ?M w‘d_ﬂc‘
: W%Q&W

(c) Detail of APCD provided with detail of all

Components.
(d) Whether Structurally adew
(€) Whether operating APCD Saﬁ;factorily : Y 2
It
12.  Whether provided separate flow meters in case ofwet : N o
scrubber
13.  Whether maintained Log Book fot consumption of R RES

Electricity/ Chemicals / water for APCD.

14,  Detail of treatment of effluent in case of wet scrubber NA .
& its mode of disposal.

15.  Whether provided Sampling arrangements : \(eg -
on all stacks /chemneys including DG Sets.

16.  General Rematks

C  Water Consumption
OlonTibe we 2 0

1 Sources of water supply

2 Detail of measuring devices provided if any suchas flow: NO
' Metets, V- notch etc.

Scanned by CamScanner



Whether measuring devices has been sealed

Whether maintained the log book for supply of water
from all sources & consumption for various uses,

Detail of Water Consumption per day/ month
(a) Domestic Purpose

(b) Boiler / Cooling

(¢) Industrial use (Easily Biodegradable)

(d) Industrial use (Not Easily Biodegradable)

(c) Other
General Remarks

Water Pollution

Source & processes of Water Pollution including raw
water treatment if any

No. of outlets for discharge of effluent
Quality of Effluent in KLD
Status of Effluent Treatment Plant (ETP)/

Sewage Treatment Plant (STP)

(a) Required ot Not

(b) Installed or Not

(c) Detail of STP/ETP Provided (if required) with

detail of all components and technology used

(d) Whether structurally adequate or not
(e) Whether operating STP/ ETP Satisfactorily

(f) Whether provided online chemical dozing system/
pH meter

Mode of Discharge of effluent

Name of Water recipient body if any

Detail of Jand in case effluent is discharged for
pctcolmion/ irrigation purpose with justification for
its 100% utilization.

S VY PLIVICCE DTS
el DADUPURROAD ik
i Ky JAGADARI

: O KUD

: Vo~

Domestic: () LAQ
Trade: py|

Domestic: C‘Lf \‘Lj}
Trade: ML~

STP ETP

TP vwald Coulteeettion 7@{,
TReoturet o clowltt

N (o

Domestic: [qu,'b_/,,'c JouK

Trade: N A
N

“NA
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Status of ZLD as per CPCB directions if applicable

NA -

Whether provided flow meters on outlet & inlet of

ST bueled Crudd it ou

NS VLAY PLYWCOD e 57z

DADUPUR ROAD Krii- AN
JAGADHR

ETP/STP

10.  Whethet provided separate clectricity meter on

ETP/STP

1. Whether maintained Log Book for

consumption of

Electsicity / Chemicals / Quantity of cfflucnt,

. Status of online monitoring System, if applicable

13. General Remarks

o3}

2. Type & Qty- of Hazardous Waste generated

1, Categty of Hazardous Waste generated as per rules

:N.{\.

Hazardous Waste Management

NA

(i) incinerable
(i) recyclable

(iii) disposable Mh-
for landfi
(iv) Total
|
3. Stock-Pile Quantity of Hazardous Waste
4. Mode of Disposal & treatment of Haz, Waste
5. Size of Hazardous waste storage site N ‘(A‘ "

6. Display Board for Hazardous Waste at Factory Gate

Provided or not
7. Whether agreement made with the

for disposal of hazardous Waste (if
validity :

provider

8. Details of Hazardous Waste transported to service

service provider
yes, give detail with

VK iR

F Hazardous Chemicals Handling & M

i List& Qty. of Hazardous chemical
(if any) with threshold quantity

2. Whether prepated on site emergency plan and taken

Insurance policy under PLI Act, 1991

anagement and PLI Act 1991

handled & used :

MA

3. Name of insuter agency with date & validity of policy

4. Whether Hazardous chemicals han
facility is adequate

5. Remarks

Signatute of the rgpreécnladve of the unit
Name Desi@atiou & Address

in_sein

SN\
WS VIJAY PLYWGOR h’*m
DADUPUR RUAD i

At

]

dling & storage

Signature of the Ofﬁcct[&fﬁ/ cers

of the Board who conducted the

Name & Degignation
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10.

10.

17.

18.

}N\ 43

Annexure-A
HARYANA STATE poLL Anncxure-A
SEOT INSPECTION i O CONTROL BOARD

.EJ@JLTIQJLT.LLF«_USD_LLSIRIF&
angm! Infgrm:uiQn of unit '

Name & Address of the unit

g TP CLybocso Trd A -5
“ . Ce L N r
Email id of the unit/occupier e T Bha—é’rww p“l] Kkez\wcwpo o’/ { R

Telephone Nos,

Fax Nos.

—
Date & Time of Inspection —_— |9 | IO\ Aoy
| : Red/Orige [Greerr

: 17 Cat. /Seriously Pouu:ing/ml!es/

: Large/ Médium(/_js.n%all

Category Unit

Type of Units

Size of unit based upon investment cost of Plant &

Machinery

Name of the representative of the unit with : A},Cﬂ‘"n’r 3‘0'2& / ch‘} %

designation present at the time of the inspection,

Name of the Directors/partaers/ Proptietor/ : PQE_}UJ_S{_, -
Manager/Occupier etc. |

Detail of products/by product manufactured : P/Qld 3@091.0)
(with capacity of installation & quantity per annum)

Detail of Raw Material used (with quantity perannum) : W é-® d

Manufacturing Process (in brief)

Wood> (a10-> (o3ecllyl y s feale.
. A —
Detail of Machinery installed involving polluting process: &&QX NJ.LQ &-9—95\ U ")’Qf LAy

Date of Commissioning of the unit _ ME)\CJ&CQ o6

| "
Status of Consent to Establish = 7‘2& / Oﬁwfeu L2 ‘7’

Status of Consent to Opesate ————— 1~ L{EJ o4 e uy

Status of Authorization under HWM Rules. : N A X

Air Pollution

: . | PH)
Sources of air emissions from process of unit including : @ O'I'M CL/'-T

fugitive emissions with type of Boilers/Furness,

capacity & stack height.

Status of online monitoring System (Stacks/ AAQ) ; N q .
A

if applicable i

Scanned by CamScanner



[72]

10.

11

Detailg about deviation in the
emission/
Board,

details/ stack of Aje

type of fuel if any already provideq 0

Deuail of Stacks/ Chimneys/ Vents

Whether Height of all stacks/ Chimneys as per norms

Capacity of D.G. Sets

Stack height of D.G, Sets above programme and
whether as per norms

Status of Acoustic Enclosure on D. G. Sets

Noise results of DG Sets Monitored during inspection
Type & Quantity of Fuel used |

(Scparate for each source)

Status of Air Pollution Control Devices (APCD)

T
\-/(aLchuued or Nﬁ{
W or Hlbt

(c of APCD provided with detail of all
\/%ﬁonmm. ‘

14.

15.

20

(d) Whether Structurally adeq\aa@”et'
(¢) Whether operating APCD Satisfactorily

Whether provided separate flow meters in case of wet
scrubber

Whether maintained Log Book for consumption of
Electricity/ Chemicals/ water for APCD.

Detail of treatment of effluent in case of wet scrubbet
& its mode of disposal.

Whether provided Sampling arr‘angemegts
on all stacks /chemneys including DG Sets.

General Remarks

Water Consum tion

Soutces of water Supply

Detail of
Meters, V- notch ete.

measuting devices provided if any such as flow:

'
ey

t Boieed «ﬂo@l{

Yey

-+ IS0 Ku

L(q

18, fowcb
Y8, tohen's B A

RPIS

iy cloue Qoped e

. Ul
N A—

\105

M f-

el

G wy Tubeore 2
Mo
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4.

(8]

_(c) Detail of

Whether measuring devices has been sealed

Whether maintained the log book for supply of water

from all sources & consumption for various uses.
Detail of Water Consumption per day/ month
(a) Domestic Purpose

(b) Boiler / Cooling

(¢) Industrial use (Easily Biodegradable)

(d) Industrial use (Not Easily Biodegradable)

(c) Other

General Remarks

Water Pollution

Source & processes of Water Pollution including raw

water treatment if any

No. of outlets for dischatge of effluent

Quality of Effluent in KLD 4

Status of Effluent Treatment Plani (ETP)/
Sewage Treatment Plant (STP)

(a) Required or Not

(b) Installed or Not

STP/ETP Provided (if required) with

detail of all components and technology used

(d) Whether structurally adequate of not

(e) Whether operating STP/ETP Satisfactorily

3] Whether
pH meter

Mode of Discharge of effluent

Name of Watet recipient body if any

Detail of land in case effluent is discharged for
crcolation/ irrigation purpose with justification for

its 100% utilization.

provided online chemical dozing system/

45

&\t‘/
Do

po

t 01§ RUD

Domestic: bdu

Trade: po |L-

Domestic: @ 1§ KuD

Trade: &

STP ETP
N

Domestic: J,Q,b-H(Cv}M
Trade: A) [4I
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8. Status of ZLD as . i
per CPCB dl.tect]()ns i'{appucﬂble 0 \
9. Wheth i .
ET;/se';gmwdm flow meters on outlet & inlet of
10. Wth;l;; 1}:rovidcd separate electricity meter on
o NA '
- Whﬂh-er- mai?taint?d Log Book for consumption of
Electricity/ Chemicals/Quantity of cffluent,
2.  Status of online monitoring System, if applicable
13. General Remarks
E  Hazardous Waste Management
o Categnry of Hazardous Waste generated as per rules NP
2. Type & Qty. of Hazardous Waste generated :(i) incinerable
(i) recyclable
(iii) disposable
for landfill
(iv) Total NA
3. Stock-Pile Quantity of Hazardous Waste
4. Mode of Disposal & tteatment of Haz. Waste
5. Size of Hazardous waste storage site
6. Display Board for Hazardous Waste at Factory Gate
Provided or not ;
7. Whether agreement made with the service provider ' N A
for disposal of hazardous waste (if yes, give detail with
validity
8. Details of Hazardous Waste transported to service
provider
F Hazardous Chemicals Handling & Management and PLI Act, 1991
1 List & Qty. of Hazardous chemical handled & used -
(if any) with threshold quantity
2. Whether prepated on site emergency plan and taken
Insurance policy under PLI Act, 1991. A )dr ]
3 Name of insuter agency with date & validity of policy
4 Whether Hazardous chemicals handling & storage
facility is adequate
5. Rematks
i i ionature of the Officer Officets
Signatire of the- = reﬁ(;?t:;c of the Uit of the Board who conducted the
L\IW
. - t' Qn
e \\;/\ Y’/ Name & Designation
We A
; S 4’6 F
[ ¥
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Preevent pollution

Report No- 1491

Form J

(See Rule 36)
Test Report

Dated: 23-October-2019

47

I'hereby, certify that | Rajesh Kumar Garhia Board Analyst duly appointed under sub section (3) of section 53 of the

Water (Prevention and Control of Pollution) Act 1974 (06 of 1974

), received a sample on the 10 day of October, 2013,

collected by ~ Sh. Kamaliit Singh, AEE and Sh. Kuldeep Singh, AEE alongwith Sh. Amrik Singh, SDE on dated 09 day of
October, 2019 of M/s Krishna Plywood Kharwan, Yamuna Nagar for analysis.

Further certify that | have analyzed the above mentioned sample on 10-October-2019 to 23-October-2019 and

declare the result of analysis to be as follows:-

1. Sample Code 1715
2. Sample Collected from # Tubewell (outlet)

OBSERVATION
1. Appearance Colourless
2. Odour Odourless

RESULTS

Sr. No. Parameter Name Result Result Limit Test Metho
1. pH Value 7.72 APHA,4500-
2. Suspended Solid mg/I BDL (DL=5) APHA,2540-
3. BOD mg/I BDL (DL=1) 1S:3025(P-4¢ ‘
4. COD mg/I 10.0 APHA, 5220
5. Oil & Grease mg/| BDL (DL=2) APHA, 5520
6. Conductivity Micro S/cm 438.0 -
7. Ammonical Nitrogen (as N) mg/| BDL -
8. Total Dissolved Solid mg/I 268.0 _
9. Chloride (as Cl) mg/I 8.0 B
10. Total Hardness mg/I 202.0 -
11 Calcium (as Ca) mg/I 54.4 -
12. Magnesium (as Mg) mg/| 16.038 -
13. Sulphate (as SO,4) mg/I BDL -
14. Fluoride (as F) mg/I 0.50 -
15. Phenolic Compound (C6H50H) mg/I BDL -
16. Nitrate (as NO3) mg/I 2.0 )
17. Turbidity NTU B:49

The Conditions of the seals, listening and container on receipt was as follows:

Container had its seal found intact and in order, slip on the container had the signature of the representative of the

industry and the Board.
Signed this 23 day of October- 2019

Haryana State Pollution Control Board Laboratory,
3€0-115, 1”& 2™ Floor, Sector-25, Panchkula, Haryana

To

The Member Secretary, HSPCB, Panchkula

Regional Office, Yamuna Nagar

Boayd A

This test report relate only to the particular sample submitted for testing.

halyst

*kok

-D 4
P B uctice Lt DL -Deduction Limit.

8 Thi i
his information s Provided by the field officer.
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Form IV

(See Rule 20)

Report No. : 288

Dated: 22-October-2019

I hereby, certify that I Rajesh Kumar Garhia Board Analyst, duly appointed under sub section (2) of section 29 of the Air
(Prevention and Control of Pollution) Act 1981 (14 of 1981) received a sample on the 16 day of October, 2019, collected by

Sh. Kamaljit Singh, (AEE), Sh. Amrik Singh, SDE (PHED), Sh. Kuldeep Singh, AEE and Sh. Sandeep Sharma, AEE

on dated 15 day of October, 2019 of

M/s Krishna Plywood,

Kharwan, Dadupur Road, Jagadhari,

Yamuna Nagar.

Further certify that I have analyzed the above mentioned sample on 16-10-2019 to 22-10-2019 and declare the result

of analysis to be as follows:

1. Sample Code 288
FIELD OBSERVATION
i 8 Name of plant Section * Boiler
Stack Attach to * Boiler through
multicyclone
3. Normal operating Schedule (hr/day) *  8-10
4. Type of Chimney * Metal
5. Stack Height from the ground level * 34m
6. Diameter of stack * 32"
7. Stack Temperature Deg.C * 31
8. Average stack velocity m/sec * 7
9. Quantity of Emission m’/sec 3.5
TEST REPORT
It Result Limit
S.No. Parameter Name Resu Result Limit
2 150
1. Suspended particulate matter mg/m 87.6
(With correction factor of CO,) .
2. Sulphur dioxide mg/m’ )
. 3 8
3. Nitrogen dioxide (as NO;) mg/m
2
e e
) Carbon dioxide % Air Pollution IS: 5182 and Emission regulation part 111 of Central Pollution

) asurement of
Method of Testing As per relevant part of Indian Standard for mé

Control Board /\
Signed this 22 day of October-19 ‘
Haryana State Pollution Control Board's Laboratory BO ANALYST
SCO-115, 1™ & 2™ Floor, Sector-25, Panchkula, Haryana
To
CC to Member Secretary The test report relate only to the particular sample submitted for testing,

CC to Regional Office Yamuna Nagar

*This information is provided by Field Officer.

48
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Form J

eevent pollution

(See Rule 36)
/ Test Report
/ Report No- 1493 Dated: 23-October-2019

| hereby, certify that | Rajesh Kumar Garhia Board Analyst duly appointed under sub section (3)

Water (Prevention and Control of Pollution) Act 1974 (06 of 1974), received a sample on the 10 day of October, 2015,

collected by ~ Sh. Kamaljit Singh, AEE and Sh. Kuldeep Singh, AEE alongwith Sh. Amrik Sin h, SDE on dated 09 day of
October, 2019 of M/s Jai Salasar Balaji Plywood, Village Kharwan, Yamuna Nagar for analysis.

2019 to 23-October-2019 and

of section 53 of the

Further certify that | have analyzed the above mentioned sample on 10-October-

declare the result of analysis to be as follows:-

1. Sample Code 1717
2. Sample Collected from # Tubewell

OBSERVATION
1. Appearance Colourless
2. Odour Odourless

RESULTS

Sr. No. Parameter Name Result Result Limit Test Metho:
1. pH Value 7.70 APHA,4500-
2. Suspended Solid mg/I BDL (DL=5) APHA,2540-
3. BOD mg/I BDL (DL=1) 1S:3025(P-4¢
4. COD mg/I 9.6 APHA, 5220
5. Oil & Grease mg/I BDL (DL=2) APHA, 5520
6. Conductivity Micro S/cm 415.0 -
7. Ammonical Nitrogen (as N) mg/I BDL -
8. Total Dissolved Solid mg/I 254.0 -
9. Chloride (as Cl) mg/I 8.0 -
10. Total Hardness mg/| 220.0 _
11. Calcium (as Ca) mg/I 46.4 _
12, Magnesium (as Mg) mg/| 25.272 -
13. Sulphate (as SO;) mg/I BDL i
14. Fluoride (as F) mg/I 0.43 e
15. Phenolic Compound (C6H50H) mg/I BDL _
16. Nitrate (as NO3) mg/I 2.0 B
42, Turbidity NTU 0.90 }

The Conditions of the seals, listening and container on receipt was as follows:
Container had its seal found intact and in order, slip on the container had the signature of the representative of the

industry and the Board.
Signed this 23 day of October- 2019

Haryana State Pollution Control Board Laboratory,
$C0-115, 1*'& 2™ Floor, Sector-25, Panchkula, Haryana ~)

To
. _ Boayd Analyst
This test report relate only to the particular sample submitted for testing
* %k %

The Member Secretary, HSPCB, Panchkula
Regional Office, Yamuna Nagar

DL - Below Deduction Limit, DL - Deduction Limit,

#This information is provided by the field officer.
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HARYANA _STATE

g Form IV

(See Rule 20)

]

-
HSPCB

Report No. : 284

Dated: 22-October-2019

I hereby, certify that I Rajesh Kumar Garhia Board Analyst, duly appointed under sub section (2) of section 29 of the Air
(Prevention and Control of Pollution) Act 1981 (14 of 1981) received a sample on the 16 day of October, 2019, collected by

Sh. Kamaljit Singh, AEE accompanied by Sh. Kuldeep Singh (AEE), Sh. Sandeep Sharma, AEE and Sh. Amrik

Singh, SDE (PHED) on dated 15 day of October, 2019 of

M/s Jai Salasar Balaji Plywood,
Dadupur Road, Village Kharwan,

Distt. Yamuna Nagar.
Further certify that [ have analyzed the above mentioned sample on 16-10-2019 to 22-10-2019 and declare the result

of analysis to be as follows:

1. Sample Code 284
FIELD OBSERVATION
1 Name of plant Section * Boiler
2 Stack Attach to * Boiler
3 Normal operating Schedule (hr/day) *  8-10
4 Type of Chimney * Metal
5. Stack Height from the ground level * 105’
6 Diameter of stack * 36"
7 Stack Temperature Deg.C * 125
8 Average stack velocity m/sec * 7
9 Quantity of Emission m*/sec 4.4
TEST REPORT
S.No. Parameter Name Result Result Limit
i Suspended particulate matter mg/m*  126.6
(With correction factor of CO,)
2. Sulphur dioxide mg/m?* 24.5
3. Nitrogen dioxide (as NO,) mg/m’* 14
4. Carbon dioxide % 8
Method of Testing As per relevant part of Indian Standard for measurement of Air Pollution IS: 5182 and Emission regulation part Il of Centra] Pollution
Control Board
Signed this 22 day of October-19 =
Haryana State Pollution Control Board's Laboratory
BOA ANALYST

SCO-115, 1" & 2™ Floor, Sector-25, Panchkula, Haryana
To
CC to Member Secretary
. He test . arti ample submitted i
CC to Regional Office Yamuna Nagar gl ety o thepuier e e

*This information is provided by Field Officer.
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Preevent pollution

Report No- 1490

Dated: 23-October-201

Form J

(See Rule 36)

Test Report
9

I hereby, certify th: i .
Y ify that | Rajesh Kumar Garhia Board Analyst duly appointed under sub section (3) of section 53 of the

\Water (Preventi .
( SO BINE Lontealrop Pollut|on) Act 1974 (06 of 1974), received a sample on the 10 day of October, 2019,

collected by

Sh. Kamaljit Singh, AEE and Sh. Kuldeep Singh, AEE alon

October, 2019 of M/s Tiruapti P| ood, Village Kharwan Yamuna Nagar for analysis.

F .
urther certify that | have analyzed the above mentioned sample on 10-October-2019 to 23-October-2019 and

declare the result of analysis to be as follows:-

L Sample Code

25 Sample Collected from #
L Appearance

2. Odour

Sr.No. Parameter Name

1 pH Value

2. Suspended Solid mg/I

3. BOD mg/I

4. COD mg/I

5. Oil & Grease mg/I

6. Conductivity Micro S/cm
7. Ammonical Nitrogen (as N) mg/I
8. Total Dissolved Solid mg/I
9. Chloride (as Cl) mg/I

10. Total Hardness mg/I

11 Calcium (as Ca) mg/I

12. Magnesium (as Mg) mg/I
13. Sulphate (as SO4) mg/I

14. Fluoride (as F) mg/I

15. Phenolic Compound (C6H50H) mg/I
16. Nitrate (as NO3) mg/I

17. Turbidity NTU

gwith Sh. Amrik Singh, SDE on dated 09 day of

1714
Ground water
OBSERVATION
Colourless
Odourless
RESULTS

c.
-

Result Result
7.72

BDL (DL=5)
BDL (DL=1)
9.2

BDL (DL=2)
404.0

BDL

238.0

10.0

258.0

48.0
33.534
BDL

0.48

BDL

3.0

0.98

The Conditions of the seals, listening and container on receipt was as follows:

Container had its seal found intact and in order,
industry and the Board.
Signed this 23 day of October- 2019

Haryana State Pollution Control Board Laboratory,
$C0-115, 1%'& 2™ Floor, Sector-25, Panchkula, Haryana
To

The Member Secretary, HSPCB, Panchkula
Regional Office, Yamuna Nagar

¥ This information is provided by the field officer.

slip on the container had the signature of the representative of the

Bo

i DL - Deduction Limit.
DL - Below Deduction Limit.

Scanned by CamScanner |

Test Metho
APHA,4500-
APHA,2540-
15:3025(P-4¢
APHA, 5220
APHA, 5520

5,
Analyst

This test report relate only to the particular sample submitted for testing.
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—_— Form v
HSPCB (See Rule 20)
Report No. ; 287
Dated: 22-October-2019

[ hereby, certify that | Rajesh Kumar Garhia Board Analyst, duly appointed under sub section (2) of scetion 29 of the Air

(Prevention and Control of Pollution) Act 198 (14 oI 1981) received a sample on the 16 day of October, 2019, collected by

Sh. Kamaljit Singh, (AER), Sh. Amrik Singh, SDE (PHED), Sh. Kuldeep Singh, AEE and Sh. Sandeep Sharma, AEF,
on dated 15 day of October, 2019 of

M/s Tirupati Plywood,

Village Kharwan, Dadupur Road,

Jagadhari,

Further certify that | have analyzed the above mentioned sample on 16-10-2019 to 22-10-2019 and declare the result

of analysis to be as follows:

1. Sample Code 287
FIELD OBSERVATION
1. Name of plant Section * TFH
2 Stack Attach to * TFH through cyclone
3 Normal operating Schedule (hr/day) * 10
4 Type of Chimney * Metal
55 Stack Height from the ground level * 105’
6 Diameter of stack * 30"
7 Stack Temperature Deg.C * 30
8 Average stack velocity m/sec * 7
9 Quantity of Emission m*/sec 31
TEST REPORT
S.No. Parameter Name Result Result Limit
it Suspended particulate matter mg/m*>  122.2 150
(With correction factor of CO,)
2. Sulphur dioxide mg/m? 27.7
3. Nitrogen dioxide (as NO,) mg/m? 23
4. Carbon dioxide % 6

urement ()I‘/\ir P()“llli\)n IS: 5 182 and I'.lnihh‘l(“l ILE\ULHI““ | art 11 ¢ I'Ce ral P ”"“011
M { fTesti As | 1 LA Stan ',"-d for me surcl
Method 0 E.S"ﬂ}' s perrelevan p"]r[ (4] l1d|dﬂ ol N

Control Board

Signed this 22 day of October-19

Haryana State Pollution Contro| Board's Laboratory

BOARD ANALYST
SCO-115, 1 g o Floor, Sector-25, Panchkula, Haryana
To

CC o Member Secretary The testreport relate only to the particular sample submitied tor testing
CCo Regional Office Yamuna Nagar

T _—
This nformation iy provided by Field Officer.
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Report No- 1495

certify that | Rajesh Kumar Garhia Boarg Anal
Water (Prevention and Cont
n on) Act 1974 (06 of 1974), received a sample on the 10 day of October, 2019,
Sh. Kamaljit s; 8h, SDE
aljit Singh, Agg and Sh. Kuldeep sin h, AEE alongwith Sh. Amrik Singh, SDE on dated 09 day of
M/s Vijay Plywq i

analyzed the apoye mentioned sample on 10-October-2019 to 23-October-2019 _and

declare the result of analysis to be g follows:-

1.
2.

v
o
=z
o

-

Preevent pollution

_
e

-
Lo

[y
[

[y
w

[y
.

[y
& 0

[y
~

Haryana State Pollution Control Board Laboratory,

C0-115,1"& 2™ Flgor, Sector-25, Panchkula, Haryana
0]

N
T

I hereby,

Sample Code
Sample Collecteq from #

Appearance
Odour

Parameter Name

pH Value

Suspended Solid mg/|
BOD mg/I

COD mg/I

Oil & Grease mg/I
Conductivity Micro S/cm

Ammonical Nitrogen (as N) mg/I

Total Dissolved Solid mg/I
Chloride (as Cl) mg/I
Total Hardness mg/I
Calcium (as Ca) mg/I
Magnesium (as Mg) mg/I
Sulphate (as SO,) mg/I
Fluoride (as F) mg/I

Phenolic Compound (C6H50H) mg/I

Nitrate (as NO3) mg/I
Turbidity NTU

Dated: 23-October~2019

Raj
rol of Pollut

53|

Form J

(See Rule 36)
Test Report

Ystduly appointed under sub section (3) of section 53 of the

1719
Tubewell (Outlet)

OBSERVATION
Colourless
Odourless

RESULTS

Result Result Limit Test Metho
7.68 APHA,4500-
BDL (DL=5) APHA,2540-
BDL (DL=1) IS:3025(P-41
8.8 APHA, 5220
BDL (DL=2) APHA, 5520
440.0 i
BDL -
242.0 }
6.0 )
162.0 -
48.0 }
10.206 -
BDL -
0.48 )
BDL -
2.0 )
0.85

The Conditions of the seals, listening and container on receipt was as follows:

Container had its seal found intact and in order, slip on the container had the signature of the representative of the
industry and the Board.

Signed this 23 day of October- 2019

The Member Secretary, HSPCB, Panchkula

Regional Office, Yamuna Nagar

#This information is provided by the field officer.

Board Analyst
i rticular sample submitted for testing,
This test report relate only to the pa "

DL -Deduction Limit.
BOL - Below Deduction Limit.
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HEPCR

Report No, 20

Dated: 23-October-2019

I heteby, cernt b Knmar Gar
reteby certdy that T Rajesh Knmar Garhia Board Analyst, duty appomted under s

Form |V

(See Rule 20)

54

b section (2} af section 29 of the Aie

(Prevention and Controf af Poltution) At 198) (14 of 1981) received a sample on the 19 duy qu(;l_UJW[u’-.Q-m' walleffeely

Sh. hamaljit Singh, AUE_on dated 1§ day of October, 2019 of

MYs Vijay Plywood Industries,

Dadupur Road, Kharwan,
Jagadhart, Yamuna Nagar,

Further centify that 1 have analyzed the above mentioned sample on 19-10-2019 to 23102019 and declare the fesll

of anulysis to be as follows,

1

=9

0 oW w o

3
4,

Methodd of Testing As per selevant part of [ndvn Standand for messurement of A Pallution 18 $162 and Frousstan "im 2

Sample Cade

Name of plant Section *

Stack Attachto *

Normal operating Schedule (hr/day) *

Type of Chimney *

Stack Height from the ground level s

Diameter of stack *

Stack Temperature Deg.C ¥ . - o -

Average stack velocity m/sec it -

Quantity of Emission m*/sec. :

Parameter Name

Suspanded particulate matter mg/m’.

{With correction factor of €O,
Sulphur dioxide mg/m* '

Nitrogen dioxide (as NO,) mg/nj_3

Carbon dioxide %

Conitrof Hogrd

Stgmied thas 23 day of Ocrabpr- 19

Harvans Stite Pallutian Cantrel Board's héb&mm‘,\'

SUOTYS 1 g Ploae, Secine-25, Panchbala, H:r)’*‘"i

‘v«)

(RS

10 Menher Sectengry

VUt Regiond OfTice. Yamuns Nagar

> Dot ilor montio iy Pt by Figld Offiger.

291
FIELD OBSERVATION

TFH

TFH
multicyclone
810

Metal _

through

10

(TESTREPORT | .=+ '~

Result  Resul

122.8

25.6
13
6

The tz4t repon relate only to the

150
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Preevent pollution

Form J

(See Rule 36)

Test Report

Report No- 1492 Dated: 23-October-2019

I hereby, certify that | Rajesh Kumar Garhia_Board An
Water (Prevention and Control of Pollution) Act 1974 (06 of 1974), re

alyst duly appointed under sub section (2) of section 53 of the

ceived a sample on the 10 day of October, 2019,

collected by Sh. Kamaljit Si
y maljit Singh, AEE and Sh, Kuldeep Singh, AEE alongwith Sh. Amrik Singh, SDE on dated 09 day of

October, 2019 of M/s Radha Krishna Wood Industries,

Bhagwanpur, Yamuna Nagar_for analysis.

Further certify that | have analyzed the above mentioned sample on 10-October-2019 to 23-October-2019 _and

declare the result of analysis to be as follows:-

1. Sample Code

2. Sample Collected from #
1 Appearance

2. Odour

Sr. No. Parameter Name

L pH Value

2. Suspended Solid mg/I

3! BOD mg/I

4. COD mg/I

S. Oil & Grease mg/|

6. Conductivity Micro S/cm
7. Ammonical Nitrogen (as N) mg/I
8. Total Dissolved Solid mg/I
9, Chloride (as CI) mg/I

10. Total Hardness mg/|

11. Calcium (as Ca) mg/I

12. Magnesium (as Mg) mg/I
13. Sulphate (as SO4) mg/I

14. Fluoride (as F) mg/I

15. Phenolic Compound (C6H50H) mg/!
16. Nitrate (as NO3) mg/I

17. Turbidity NTU

The Conditions of the seals, listening and container on receipt wa§ as follows: . '
act and in order, slipon the container had the signature of the representative of the

Container had its seal found int
industry and the Board.
Signed this 23 day of October- 2019

Haryana State Pollution Control Board Laboratory,
$CO-115, 1'& 2™ Floor, Sector-25, Panchkula, Haryana
To

Th hkula 3 .
EINIEmBerSeoretany; HERED, Rl This test report relate only to the particular sample submitted for testing.

Regional Office, Yamuna Nagar

#This Information is provided by the field officer.

1716

Tubewell
OBSERVATION

Colourless

Odourless

RESULTS

Result

7.53

BDL (DL=5)

BDL (DL=1)

8.4

BDL (DL=2)

420.0

BDL

252.0

8.0

210.0

47.2

22.356

BDL

0.48

BDL

2.0

0.86

DL - Below Deduction Limit.

Test Metho
APHA,4500-
APHA,2540-
15:2025(P-4+
APHA, 5220
APHA, 5520

=
=N

e

Board Analyst
* %k

DL - Deduction Limit.

Scanned by CamScanner



ﬁw»‘HQf?j 56

Pu-==ais)

=T 4 Form IV

|
HSPCB (See Rule 20)

Report No. : 286

Dated: 22-October-2019

I hereby, certify that I Rajesh Kumar Garhia Board Analyst, duly appointed under sub section (2) of section 29 of the Air
(Btsventioniand Control of Pollution) Act 1981 (14 of 1981) received a sample on the 16 day of October, 2019, collected by
Sh. Kamaljit Singh, AEE accompanied by Sh. Kuldeep Singh (AEE), Sh. Sandeep Sharma, AEE and Sh. Amrik

Singh, SDE (PHED) on dated 15 day of October, 2019 of
M/s Radha Krishna Wood Industries,
Village Bhagwanpur, Kharwan Road,

Distt. Yamuna Nagar.
Further certify that I have analyzed the above mentioned sample on 16-10-2019 to 22-10-2019 and declare the result

of analysis to be as follows:

1. Sample Code 286
FIELD OBSERVATION
1. Name of plant Section * Boiler
2 Stack Attach to * Boiler through cyclone
3. Normal operating Schedule (hr/day) *  8-10
4. Type of Chimney * Metal
S. Stack Height from the ground level * 105’
6. biameter of stack * 30”
7. Stack Temperature Deg.C * 29
8. Average stack velocity m/sec * 7
9. Quantity of Emission m*/sec 3.1
TEST REPORT
S.No. Parameter Name Result Result Limit
1. Suspended particulate matter mg/m*>  674.8 800
(With correction factor of CO,)
2. Sulphur dioxide mg/m’ 43.9
3. Nitrogen dioxide (as NO,) mg/m’ 32
4. Carbon dioxide % 6

Method of Testing As per relevant part of Indian Standard for measurement of Air Pollution IS: 5182 and Emission regulation part III of Central Pollution

Control Board
Signed this 22 day of October-19

Haryana State Pollution Control Board's Laboratory
BOARD ANALYST

SCO-115, 1" & 2™ Floor, Sector-25, Panchkula, Haryana

To
CC to Member Secretary

CC to Regional Office Yamuna Nagar The test report relate only to the particular sample submitted for testing,

*kx

*This information is provided by Field Officer.
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Preevent pollution

Report No- 1494

Dated:

Form )

(See Rule 36)

Test Report
23-October-2019

Y

| hereby, certify that | Rajesh Kumar Garhia Board Analyst duly appointed under sub section (3) of section 53 of the

Water (Prevention and Control of Pollution) Act 1974 (06 of 1974), received a sample on the 10 day of October, 2019,

collected by Sh. Kamaljit Singh, AEE and Sh. Kuldeep Singh, AEE alongwith Sh. Amrik Singh, SDE on dated 09 day of

October, 2019 of M/s J.P. Plywood, Bhagwanpur, Yamuna Nagar for analysis.

declare the result of analysis to be as follows:-

Further certify that | have analyzed the above mentioned sample on 10-October-2019 to 23-October-2019 and

1 Sample Code 1718
2. Sample Collected from # Tubewell
OBSERVATION
ks Appearance Colourless
2. Odour Odourless
RESULTS
Sr.No. Parameter Name Result Result Limit Test Metho
1. pH Value 7.57 APHA,4500-
2. Suspended Solid mg/I BDL (DL=5) APHA,2540-
3. BOD mg/I BDL (DL=1) 1S:3025(P-4¢
4. coD mg/l 7.2 APHA, 5220
5. Oil & Grease mg/I BDL (DL=2) APHA, 5520
6. Conductivity Micro S/cm 474.0 -
7. Ammonical Nitrogen (as N) mg/I BDL -
8. Total Dissolved Solid mg/I 278.0 -
9. Chloride (as Cl) mg/I 10.0 -
10. Total Hardness mg/I 174.0 i,
11. Calcium (as Ca) mg/I 47.2 .
12. Magnesium (as Mg) mg/I 13.608 :
13. Sulphate (as SO4) mg/I BDL S
14, Fluoride (as F) mg/I 0.46 i
15. Phenolic Compound (C6HS0H) mg/I BDL 2
16. Nitrate (as NO3) mg/I 2.0 -
17. Turbidity NTU 0:83 -
The Conditions of the seals, listening and container on receipt was as follows: .
Container had its seal found intact and in order, slip on the container had the signature of the representative of the
industry and the Board.
Signed this 23 day of October- 2019
Haryana State Pollution Control Board Laboratory, =

SC0-115, 1%& 2™ Floor, Sector-25, Panchkula, Haryana

To

The Member Secretary, HSPCB, Panchkula

Regional Office, Yamuna Nagar

B This information Is provided by the field officer.

DL - Below Deduction Limit.

Board Analyst

This test report relate only to the particular sample submitted for testing.

DL - Deduction Limit,

Scanned
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* kK
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Pygred 28 Oarobe MR
o bt D Ragesh lwmar Goaelua Board Analyst, daly ippotnted ander ath seetion (0 ol see

I hicrols
(Preventon and Control ot Pallutony At TOST ol of 198 1) recened ¢« unple an the 19 day of October, 200

Shohoamatpt Singhy AFE_ondated 18 day of October, 20109 of
AL Plybaoard Tndustries,
Hhagwanpure IWharwan Road,

Y amuna Nagar.
o \ 110 and declare the re
Puriher cortty that T have analyzed the above mentioned sample on 19-10-2019 10 23-10-2011% and declare

of amds~is 1o be as tollows:

1 Sample Code 290 B
FIELD OBSERVATION

1. Name of plant.Section * Baoiler
2 Stack Attachto ® Boiler through cyclone
3 rormal operating Schedule (hr/day) *  8-10 -
4 Iype of Chimney * Metal -
5 Stack Height fram the ground level * 32m
& miameter of stack * 30"
7 Stack Temperature Deg.C * 105

Average stack velocity m/sec * . 7 )
5 Quantity of Emission m'/sec 31

TEST REPORT

S.No. Parameter Name Result Result Limit
1 suspended particulate matter mg/m’  677.4 800

{With correction factar of CO;) A
2. Sulphur dioxide mg/m’ 341 %
3 Nitrogen dioxide {as NO;) mg/mj 16
4, Carban dioxide % 6

1182 and Emissann regutation part 1T of Conral Poliuton

: . santirement 01 A Poallution Iy
Methad of Jesting A« e reles sl part of Indran andard for meanten entol \u n

- - e

Canteol Board
Susied this 23 day ot Owetaber- 1 Mrﬁ

Haryans Stae Paliprsons Control Beand's Laboratury A}/ m’f/"
SCOVES 17 @ 27 oo, Sectoe-25, 1fanchiuta Haryand P [;JU\.\- ik

I o

LU i Member Secretany
) The test repert relase only % the panticulas samplc submadied U reauny

e

Lt Boparad (3lice Yamuns Nagar

“Thes informarion o proseded by Frcld Offices
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Preevent pollution

Report No- 1496

| hereby, certify that | Rajesh Kumar Garhia

October, 2019 of M/s Neelkanth Mahadey p|
Further certify that | have analyzed the

declare the result of analysis to be as follows:.-

59

Form J

(See Rule 36)

Test Report
Dated: 23-0ctober-2019b‘p\

Board Analyst duly appointed under sub section (3) of section 53 of the

AEE and Sh. Kuldeep Singh, AFg alongwith sh. Amrik Singh, SDE on dated 09 day of

ood, Bhagwanpur, yamuna Nagar for analysis.

above mentioned sample on 10-October-2019 to 23-October-2019 and

1720

Tubewell

(Handpump)
OBSERVATION

Colourless

Odourless

RESULTS

Result

7.67

BDL (DL=5)

BDL (DL=1)

9.2

BDL (DL=2)

Test Metho
APHA,4500-
APHA,2540-
1S:3025(P-4¢
APHA, 5220

APHA, 5520
468.0 B

BDL B
280.0
12.0

172.0

Result Limit

40.0
17.496
BDL
0.45
BDL
3.0
0.51

slip on the container had the signature of the representative of the

1. Sample Code

2. Sample Collected from #

1. Appearance

2. Odour

Sr.No. Parameter Name

1. pH Value

2. Suspended Solid mg/|

3. BOD mg/I

4. COD mg/I

5. Oil & Grease mg/I

6. Conductivity Micro S/em

7. Ammonical Nitrogen (as N) mg/|

8. Total Dissolved Solid mg/I

9. Chloride (as Cl) mg/I

10. Total Hardness mg/I

11. Calcium (as Ca) mg/I

12; Magnesium (as Mg) mg/I

13. Sulphate (as SO,) mg/I

14, Fluoride (as F) mg/I

15. Phenolic Compound (C6H50H) mg/I|

16. Nitrate (as NO3) mg/I

17. Turbidity NTU
The Conditions of the seals, listening and container on receipt was as follows:
Container had its seal found intact and in order,

industry and the Board.

Signed this 23 day of October- 2019

Haryana State Pollution Control Board Laboratory,

5€0-115, 1& 2™ Floor, Sector-25, Panchkula, Haryana
To

The Member Secretary, HSPCB, Panchkula
Regional Office, Yamuna Nagar

#This information is Provided by the field officer.

r A
Boayd Analyst

This test report relate only to the particular sample submitted for testing,

*k %

B8DL - Below Deduction Limit. DL - Deduction Limit,
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HSPCB (See Rule 20)

Report No. : 285

Dated: 22-October-2019

[ hereby, certify that I Rajesh Kumar Garhia Board Analyst, duly appointed under sub section (2) of section 29 of the Air
(Prevention and Control of Pollution) Act 1981 (14 of 1981) received a sample on the 16 day of October, 2019, collected by

Sh. Kamaljit Singh, AEE and Sh. Amrik Singh, SDE (PHED) on dated 15 day of October, 2019 of

M/s Neel Kanth Mahadev Plywood Industries,

Village Bhagwanpur, Kharwan Road,

Yamuna Nagar.

Further certify that I have analyzed the above mentioned sample on 16-10-2019 to 22-10-2019 and declare the result

of analysis to be as follows:

1. Sample Code 285
FIELD OBSERVATION
1 Name of plant Section * Boiler
2. Stack Attach to * Boiler through cyclone
3. Normal operating Schedule (hr/day) *  8-10
4. Type of Chimney * Metal
5. Stack Height from the ground leve| * 33m
6. Stack Temperature Deg.C * 132
7. Average stack velocity m/sec * 7
TEST REPORT
S.No. Parameter Name Result Result Limit
i, Suspended particulate matter mg/m? 331.2 800
(With correction factor of CO,)
2: Sulphur dioxide mg/m? 29
3 Nitrogen dioxide (as NO,) mg/m? 18
4. Carbon dioxide % 4

Method of Testing As per relevant part of Indian Standard for measurement of Air Pollution IS: 5182 and Emission regulation part I11 of Central Pollytjon

Control Board

Signed this 22 day of October-19 ’N)
Haryana State Pollution Control Board's Laboratory

SCO-115, 1 g o Floor, Sector-25, Panchkula, Haryana . ANALYST
To

CC to Member Secretar
y
i e s Nagar The test report relate only to the particular sample submitted for testing.

* ok ok

rri i o
This information is provided by Field Officer.
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Preevent pollution Fo rm -l

(See Rule 36)
Test Report
Report No- 1498 Dated: 23-October-2019

61

I hereby, certify that | Rajesh Kumar Garhla_Board Analyst duly appointed under sub section (3) of section 53 of the

Water (Prevention and Control of Pollution) Act 1974 (06 of 1974), received a sample on the 10 day of October, 2019,

collected by Sh. Kamaljit Singh, AEE and Sh. Kuldeep Singh, AEE alongwith Sh. Amrik Singh, SDE on dated 09 day of

October, 2019 of Tubewell, PHED, Village Bhagwanpur, Yamuna Nagar_for analysis.

Further certify that | have analyzed the above mentioned sample on 10-October-2019 to 23-October-2019 and

declare the result of analysis to be as follows:-

1. Sample Code 1722
2. Sample Collected from # Tubewell
OBSERVATION
1. Appearance Colourless
2. Odour Odourless
RESULTS

Sr. No. Parameter Name Result Result Limit Test Metho
h I pH Value 8.45 APHA,4500-
2. Suspended Solid mg/| BDL (DL=5) APHA,2540-
3. BOD mg/I BDL (DL=1) 15:3025(P-4¢
a. COD mg/! 10.0 APHA, 5220
5. Oil & Grease mg/I BDL (DL=2) APHA, 5520
6. Conductivity Micro S/cm 1560.0 -
7. Ammonical Nitrogen (as N) mg/| BDL -
8. Total Dissolved Solid mg/I 978.0 .
9. Chloride (as Cl) mg/I 352.0 -
10. Total Hardness mg/I 218.0 R
11. Calcium (as Ca) mg/| 59.2 -
12. Magnesium (as Mg) mg/I 17.01 -
13. Sulphate (as SO,) mg/! BDL -
14, Fluoride (as F) mg/| 0.5 -
15. Phenolic Compound (C6H50H) mg/I BDL 2
16. Nitrate (as NO3) mg/I 5.0 :
17. Turbidity NTU Nil 4

The Conditions of the seals, listening and container on receipt was as follows:

Container had its seal found intact and in order, slip on the container had the signature of the representative of the
industry and the Board.
Signed this 23 day of October- 2019
Haryana State Pollution Control Board Laboratory,
SCO-115, 1"& 2™ Floor, Sector-25, Panchkula, Haryana .
To

The Member Secretary, HSPCB, Panchkula Boar AnalySt

Regional Office, Yamuna Nagar This test report relate only to the particular sample submitted for testing.

M This Information Is provided by the field officer. DL = Deduction Limit.

BOL ~ Below Deduction Limit.

*ok K
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